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the Fourth Plan would be
present.

higher than at |

PropbuctioN oF CoTTON IN THE COUNTRY

859. SHRI CHITTA BASU :
SHRI PRANAB KUMAR MU-
KHERIJFE :

Will the Minister of FOREIGN TRADE/ ]

fqdm s w4 be pleased to state :

(a) the guantum of cotton produced
and inported during the current year;

(b) the cotton requirements of
country ;

(c) the foreign exchange nceded for the
import of cotton ; and

(d) the amount allocated for the im-
provement of cotton cultivation during the
Fourth Five Year Plan ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE/fadn
SR Aae@ § 99-HEt (SHRI A, C.
GEORGE) :

{a) Cotton Produced
5150 lakh bales i
Cotton to be imported :
10°55 lakh bales ’

(b) Around 68 lakh bales. ]
(©) Rs. 130 crores. i s

(d) Central Government has allocated
Rs. 510 crores.

ey

Jute CORPORATION

$60. SHRI PRANAB KUMAR
MUKHERJEE : Will the Minister of
FOREIGN TRADE/fadn samre  #&y

be pleased to state :

(a) whether jute Corporation of India
has started functioning recently ; and

(b) if so, what are the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE/fan
MR Agg ® Iu-Hat  (SHRI A, C.
GEORGE) : (a) The Jute Corporation has
been registered at Calcutta on the 2nd April,
1971. 1t has not yet started functioning.

[RAJYA SABHA]

fadw s @Y be

have received the
Development Council in which it is stated

‘ that India will have to import about Rs. 230
the

' not
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to Questions

(b) Does not arise.

ImpORT OoF COTTON

861. SHRI K.L.N. PRASAD :
SHRT DEVDATT PURI :

Will the Minister of FOREIGN TRADE
pleased to state

(a) whether it is a fact that Government
report of the Textile

crores worth of cotton and man-made

fibre yarn this year ;

(b) if so, the reaction of Government
thereto ; and

(¢) what ars the other features of the

| report ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE/fa@n
| HgwE A Iu-A&Er  (SHRIA. C.
GEORGEF) : '(a) to (c) Government is
aware of the existence of any such °
body, official or non-Official. Nor has

any such report been received.
. v i

RECOMMENDATIONS OF THE Buanaa Codi-
MITTEE ON ELECTRONICS

862. SHRT KRISHAN KANT :
SHRI ARJUN ARORA : .
DR. SALIG RAM :

4~ SHRI R. P. SINHA

Will the PRIME MINISTER/S&w Hat
be pleased to state :

.-

(a) the progress made in the imple-
mentation of the recommendations of the
Bhabha Committee on Electronics ;

(b) whether Government propose to

| prepare a new plan for electronics and if

so, the details thercof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF ELECTRONICS/
gAqatfram fawm & ow W&t (SHRI K. C.
PANT): (a) and (b) The Bhabha
Committee  report was submilted in
1966; its recommendations were accepted
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1n toto by the Government The production | the mport-export (rade of the counti, was
of electronic items, both equipment and | adopted after careful evaluation of the
components, which was Rs 30 5 crores | social costs and social benefits of State
In 1964-65 has risen to Rs 175 crores m | Trading and Govelnment do not see any
1970-71 This may be compared to the | need to reconsider the matter

Bhabha  Commuttee’s target of Rs 384

crores for bemng achieved 1 1975 The | CONVERSION OrF DLIHI TRANSPORT UNDI 2-
National Conference on Flectronics held | TAKING INTO ROAD TRARNSPORT CORPORATI N
m Bombay 1n March Jast year noted that
there was large growth in consumer elec | 864 SHRI R P KHAITAN Wil the
tromcs but  shortfalls 1n te defence and ‘ Miister ot HOME AFFAIRS g #=[
communication fields | be pliased to state

(a) whether there 1s any proposal under
Government s consideration to convert the
Delln Transport Undertaking into a Road
Transport Corpoiation , and

Realising the need for faster develop-
ment of electronics in  the co wtry, so as
to achieve self-reliance and self-sufficiency
in the shortest possible manner, Govern-
ment have set un the Flectronics Commus-
sion  with full executive and financial
pOWers The Commussion will review
the entire field of electronics with regard
to research, development and industrial
operations, formulate policv m this field ' MINISTRY OF HOME AFFAIRS'IE"‘-’"““
and direct the mmplemenation of all ‘ FregAdl (SHRIK C PANT)  (a) and
mieasures both promotional and 1egulatory, | (b) The queston of the future set up of
on sound techmcal and economic principles \ Delht in connection with the reconmn enca-

tion of the A R C 1s under detalled exami-
| nation of the Government The ftuture
shape of the Delhy Transpoit Undeitaking
along with other statutory undertalungs 18
also a madtter under examunatton n that
connection, Tt will take some tme to
finalise the details It 1s not possible to indi-
cate the time by which the implementation

863 SHRT KL N PRASAD Wil the ; Provess will start
Mmister of FOREIGN TRADE/fa3wn
MR BAT  be pleased to state whether
1t 15 a fact that the Federation of Indian 865 SHRI SUNDAR MANI PATEL
Chanber of Comumerce and Industry at ats SHRI LOKANATH MISRA
anm;al sesston held on April ltg, 1971; will the Minister of HOME AFFAIR
urged the Government to re-assess the socia
co(:Yt and social benefit of state trading. R At be pleased to state
and if so, the reaction of Government | (a) whether it s a fact that the ex-Poitu
thereto ? guese employees of Dadra and Nagar Have

I who were tiansferred to Goa after libera-
THF DEPUTY MINISTFR IN THE | (;on have been paid revised Portuguese

MINISTRY OF FOREIGN TRADE/fa&w | scales of pay from 1956 whereas their coun-
TR WETAA ¥ 99-Hal (SHRI A C GEOR- l terparts 1n Dadra and Nagar Haveli have
GE) Government have seen a resolution of | been paid the revised scales only from 1969,
the Federation on the lines indicated vy the and

Hon ble Member The policy of mcieasing (b) if so, what are the reasons for this
progressively the role of State Agencies in - discrimination 7

(b) if so0, the detauls thereof and th: time
bv when the pioposal 1s likely to be imple-
mented ?

THF MINISTER OF STATF IN THE

The Flectronics Commission  1n accor-
dance with 1ts above mandate s under-
taking the preparation of a new programme
for development of electronws m all 1ts
aspects

Views or TTCCI oN STATE TRADING

DaDRA AND NAGAR HAVELT EMPLOYEES




